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to the provisions or this Act, an indust-
rfatl company, tbe acctunufateci losses of 
wtJJcb as .. t fhe' end of 80y finandal )"ftr 
ha""e r.ulted in erosioD of 50% or more 
of itt peak oet worth durl.o, tbe immedi-
ately prece-eding S financutl' years, sball 
report tbe fact ot' sucb erosion to tbe 
Boar<1 wltbin a period of 60 dtlYil' from tbe 
date of fioalietioD of tbe duty audited 
accounts, 

(c) and (d) Banks and finaucial iOltj. 
tution~ come out with concrete proposals 
for the rebab,lltatlon of sick- units wbicb 
are potenually viable and suggest lbat 
these be drawn &. well ali impl~c.Ated in 
cODsuJtatioD wttb aU tbe ~DCerDcd 
alCDclcs includias tho cODcorood State 
Governments and the Ceotral Govern-
ments. After an aSlt&ted unU start, sbpw-
iDa SlgDS of sickness. banks and financial 
iD8titutions take up diagnostic studies to 
examlDe the facton causing sicknels. All 
tbe jointly financed units are alJoeated 
amongst lOBI, ICJCI and IFCI OB the 
basis of 'Lead' concept. Then, for a 
partkutar unit, tbe kad institution takes 
up int-ensive monitorios of its problems 
and works out remedial measures. In case 
the unit IS found to be potentially viable, 
a package of reliefs/concessions and 
additional assistance for reblbilitallon/ 
modernisation/diversdication 1s'drawn up 
and finalIsed in consultation wltb tbe 
participating instit uti()ns/c~nmerciaJ banks 
and other concerned agencies. The 
Central Government aad tbe concerned 
State Government live neeessary reliefs 
wherever they consider if ne~es.ary to do 
so for Lhe revival of the industry. 

Supply .of LPG to Hotel. 10 BaD&~Jore 

1253. SHRI V. S. KRISHNA IYBR; 
Will the Minister of PE faOLEU M AND 
NATURAL GAS be plealed to state ! 

(8) wbtther Government are aware 
that small and medium botels in Banaa-
lore city are finding it difficuU to 'get 
regular supply of LPG; 

(b) if so, whetber separate quota of 
LPG is released for botols io Banlalore 
city; 

(c) whether tbe matter for appoint-
ment of separate LPG deafers in impor-
tant places of Bangalore city to snpply 
LPG to small and me-dJum horels is ubder 
consideration of GoverDmeal; 

(d) If 80. tbe details ,berool; and 

(e) if Dot the reasons therefor? 

THE DEPUTY MINISTER IN TaE 
MINISTRY OF PErROLEUM AND 
NA TURAL GAS (SHRI ltAFIQUB 
ALAM) : (a) and (b) On account of sbort 
fall in ovcraU availability of LPG in the 
couatry durin8 the past few montbs, there 
bave at times been temporary shortages 
of supplies to various market. iaclucHoa 
Bangalore city. These shortatea would 
alto have temporarily affected hotels 
whjcb have been recelv1DI LPG for their 
USC; 

(c) to (e) The oil industry is e"amintna 
the feasibility of settlDg up separate' LPG 
dfstributorsbips for noo·domestic users. 

Japanese assistance for Raichuf TlMrma) 
Project in Karnataka 

1254. SHRI V. S. KRISHNA IYER: 
Will the Minister of ENERGY b. pleased 
to stare : 

(a) whether Government have appro. 
ached Japan for financial assistance for 
tbe proposed Raichur Thermal Project's 
fourlb unit in Karnataka; 

(b) if so, the total amount of assis-
tance sought; and 

(c) tb~ time by which tbe tn!istan:c 
is "xpected to be fortbcom ing ? 

THE MINISTER OF STATE IN THE 
DBPAIlTM,ENT OF POWBR. IN THE 
MINISTRY OF ENERGY (SHRJMATI 
SUSHILa\ ROHTAGl): (a) to (c) The 
Raichur Unit-l V (210 MW) is under 
conaideraU OD for OEeF 1080 assist.nce 
from Japan ror the yoar 1988·89. Tho 
exact amount of assistance would be 
known only after the Japlnes.., side for-
mally aaree to fiblnce tbe project, at tbo 




